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RAJYA  SABHA 
Saturday   the   3lit   August,   1974Jthe   9th 

Bhadra, 1896  (Saka) 
The House met at eleven of the clock, Mr.  

Chairman in the Chair. 

FELICITATIONS   TO   CHAIRMAN 

THE LEADER OF THE HOUSE (SHRI 
UMASHANKAR DIKSHIT) : Mr. Chair-
man, Sir, it is a privilege for me, on behalf of 
myself, on behalf of the Treasury Benches 
and, if I may say so, on behalf of the whole 
House, to extend to you a most hearty 
welcome. You have occupied positions not 
only of ability but of great responsibility. 
You practised as a lawyer for many years 
with credit to yourself and to the various 
courts in Karnataka and former Maharashtra. 
You held several portfolios as Minister first 
in Maharashtra and then in Karnataka and for 
four years or so you were the Chief Minister 
of Mysore now known as Karnataka. 
Thereafter, as everybody knows, you 
occupied the responsible position of Lieut. 
Governor of Pondicherry and recently, until 
you resinned, you were the Governor of 
Orissa. Irrespective of whichever position you 
have occupied, you have given credit to it and 
have thereby earned a high reputation. For 
these reasons and because of your legal 
background and because of your "great 
experience, we regard it as the good hick. of 
this House that we have you as our Chairman. 
This House and the hon. Members who 
compose it have their own ways and 
sometimes their own mood. There is such an 
intellectual and political equipment possessed 
by most of the Members that you will find a 
great variety and enrichment in the 
phraseology that we use sometimes, but, on 
the whole, you will find that we are a very 
reasonable and co-operative lot. We expect 
from you and we promise to you that we will 
give you all the co-operation and support in 
upholding, promoting. observing and 
preserving the high standards of 
parliamentary procedure and parliamentary 
life  of  this House. 

Sir, I welcome you again. 42 
RSS/74—1 

SHRI S. S. MARISWAMY (Tamil Nadu) 
: Mr. Chairman, Sir, I deem it to be a 
privilege to extend a warm welcome to you. 
You are not a stranger to the parliamentary 
system of the country, as you have held with 
distinction various offices before. With your 
good and varied background, I am sure you 
will enrich this House by your wise 
guidance. This House, which was presided 
over by illustrious leaders who were your 
predecessors, had set up a record for 
impartiality and fairplay. The House had the 
opportunity of having great and eminent 
scholars like Dr. Radha-krishnan and Dr. 
Zakir Husain and, again, the great leader 
who stood for the working-class, Mr. V. V. 
Giri, our former President, as the Presiding 
Officers of this august House. Your 
immediate predecessor, a great legal 
luminary, Mr. Pathak, was adorning the same 
Chair for the last five years. You have 
succeeded all these eminent sons of this 
country. I wish you all success and good 
health. 

I will be failing in my duty if I do not 
make a mention that we are passing through 
very bad days. Our economy is in shambles 
and I am afraid things, as they look, are not 
very bright. I do not want to strike a note as a 
prophet of doom, but yet it is my duty to 
remind you, as well as the Government, that 
difficult days are ahead. Sir, this is the House 
where we reflect public opinion, their 
sufferings and troubles. It is not only our 
duty to echo the feelings of the public, but 
also it is our sacred right to do so. While 
discharging our duties as responsible 
members of the parties, we may, at times, in 
our anxiety express our views a little harshly 
which some people might not like. During 
such occasions we want you to be more 
indulgent to the opposition than to the ruling 
party because we are in a minority and also 
in opposition. 

As you know very well, Sir, without 
Opposition, no democracy will thrive and if 
there is no Opposition no Minister and no 
Government would be active. As a result, we 
will have nothing but a fertile ground for 
Fascism to emerge.    So,    Sir. 
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you will understand the importance of the 
role of the Opposition parties and would be a  
little   more  indulgent. 

There may be times when stresses and 
strains will compel people on this side to be a 
little tough. On such momentous occasions, 
your wisdom, fairness and generosity should 
be there to guide us on the right lines and also 
direct the Government to be more serious. We 
want that your decisions and guidance may be 
acclaimed with gratitude by posterity and 
upheld as the tradition of Parliamentary 
Democracy. 

Sir, there may be times when we may 
disagree from you but you must appreciate as 
Napoleon once said that— 

"The people to fear are not those who 
disagree with you but those who disagree 
with you and are too cowardly to let you 
know." 

So, Sir, you need not have any fear about 
us, but you have to be very cautious with the 
people who disagree with you but are too 
cowardly to let you know that. 

Once again, Sir, I welcome you to this 
august House and wish you good luck and 
God-speed. 

SHRI BHUPESH GUPTA (West Bengal): 
On behalf of our Party in this House and on 
my own behalf, I welcome you, Mr. 
Chairman, on your installation in the august 
Office of this House. You have today come to 
occupy a position in the House which over the 
years has acquired a high distinction and a 
certain democratic credibility, not so much as 
a result of the fact that the Chairman of the 
Rajya Sabha happens to be Vice-President of 
India as due to the contributions which have 
emanated from the Chair in the conduct of the 
business of the House. Indeed, your high 
office in this House has shone not in any 
reflected glory but in its dynamic impartiality, 
its boldness, its comprehension of the 
problem afflicting the nation and our people's 
struggle to remake 

I our country and, above all, in its responses to 
the urges of our toiling masses. 

Mr. Chairman, it was my privilege to be in 
this House when your great office was 
inaugurated 22 years ago with that eminent 
philosopher and educationist, Dr. S. 
Radhakrishnan, in the Chair you, Sir, have 
now come to occupy. In those days when the 
British Parliament, miscalled 'Mother of 
Parliament' was uncritically adored in some 
quarters as a model to follow, there were 
some attempts to make this House something 
like the House of Lords in the Westminster, if 
only in the matter of functioning and 
procedure. That the Rajya Sabha was the 
product of no heredity or royal prerogatives 
tended to be forgotten by those for whom 
Westminster was almost a shrine and May's 
outdated book on Parliamentary Practice a 
Bible. 

But, Sir, it goes to the credit of our first 
Chairman and the Members that they did not 
allow such anti-democratic tendencies to 
overshadow the Rajya Sahha's future. Step by 
step, the Rajya Sabha, through the leadership 
from the Chair and by the efforts and 
struggles of its Members, has fashioned itself 
into a strident forum of our parliamentary 
institutions, despite the obvious limitations 
arising from the manner of its creation and 
existence and, if, I may say so, the attempts 
on the part of certain authorities to treat it as a 
mere show-window. I must, however, add 
that the late Prime Minister, Jawaharlal 
Nehru, treated this House with great respect 
and shared our strivings to make this House 
dynamic lively and useful within of course, 
the four corners of the Constitution. Our first 
Chairman, Dr. Radhakrishnan, truly an 
independent, played yeoman's role in building 
up the high tradition not only of this House 
but of the Chair itself. Permit me, Sir, to wish 
bhn speedy recovery from his present illness 
on this occasion. He won our hearts not only 
by his scholarship, high vision but also by his 
good humour, disarming smile and deep 
regard and affection for all Members, 
particularly those in the Opposition. 
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Sir, the image of the Chair in a parliamentary 
institution such as ours rises with the Chair's 
attitude of sympathy, understanding and 
accommodation in relation to the Opposition. 
This indeed has been the Chair's by now well-
established as well as cherished tradition to 
which, we hope, you, Sir, will add your 
worthy contribution not only to uphold but to 
carry forward that tradition. 

We know your pa:h may not always be 
easy, but you can count on the willing co-
operation and goodwill of all of us. We gave 
that co-operation to Dr. Radha-krishr.an's 
successors and your predecessors, Dr. Zakir 
Hussain, Shri V. V. Giri and Shri G. S. 
Pathak. You, Sir, have stepped into this office 
at a very critical moment in our history when 
the worst ever economic crisis since 
independence has overtaken our country, 
when the privations and sufferings of the 
masses have reached the limit of endurance, 
when the sharp struggles are opening out 
between the forces of progress, on the one 
hand, and those of reaction, on the other, with 
the protagonists of status quo and so-called 
pragmatism showing up their utter bankruptcy 
in facing the grim challenge. Democracy is 
grievously threatened by the combined forces 
of reaction, and these forces are ramified on 
either side of the line that, in a parliamentary 
setting, divides the Treasury Benches from the 
Opposition. Democracy, including its 
parliamentary form, is menaced by the forces 
of neo-colonialism, monopoly capital, 
landlordism and by an arrogant and politically 
ill-bred bureaucratic brass which has only 
contempt for Parliament and, last but not the 
least bv rampant corruption to which your 
predecessor, Shri Pathak, had rightly referred 
in his farewell address to us the other day. I 
hope, Sir, you will take note of corruption not 
in a valedictory performance but in your day-
to-day functioning which begins from to-day 
as the Chairman of this House. 

Sir, the masses are struggling to-day against 
high prices, unemployment and for social 
justice so long and so cynically de- 

nied to them. They are fighting for a radical 
change of the social order which alone can 
save them from the depredations of the 
exploiting classes and the nation from an 
economic and political catastrophe. The Rajya 
Sabha to-day can justify itself by giving 
language to the fighting urges of our down-
trodden millions and not by trying to sweep 
them under the carpet. The voice of the 
masses echoed, heeded and respected here 
makes the House great and win it popular 
esteem and affection. The House must mirror 
the life and struggles of the masses outside 
and that must not be allowed to be clouded by 
what goes on in the corridors of power 
elsewhere. The rapport with the toiling masses 
is of paramount importance for the vitality and 
future of parliamentary institutions and in this 
context you, Sir, are called upon to play an 
important and creative role. 

You, Sir, in your election appeal to us 
expressed your sentiments for overcoming 
age-old poverty and making "economic 
inequality and social injustice" things of the 
past. You will agree with us that those 
objectives can never be won except by the 
struggles of the masses. They can never be 
advanced by serving the status quo or 
encouraging the policies that are responsible 
for perpetuating economic inequality and 
social injustices. 

In your appeal you have said : I pledge 
myself to be worthy of the confidence that 
you have reposed in me. I seek your goodwill 
and support." On behalf of my Party, I 
reciprocate by pledging our goodwill and 
support to you trusting that your deeds will 
match in spirit and letter the profound words 
of your solemn pledge. May I, in the end, 
congratulate you on the assumption of the 
great responsibility in the service of the 
masses, democracy and the nation for which 
impartiality, imagination and courage to 
displease the vested interests in economic life 
as well as in the seats of monopoly power are 
essential prerequisites. 

Sir, once again I thank you and con-
gratulate you. 
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SHRI HARSH DEO MALAVIYA (Uttar 

Pradesh): Sir, on a point of order. As yet, Sir, 
there is no Bharatiya Lok Dal in this House. It 
is only the BKD which is here now. There is 
no Bharatiya Lok Dal in this House and it has 
not yet been recognised.    Only the BKD is 
hew now. 

MR. CHAIRMAN: Mr. Rajnarain is a 
member of the BKD. Is it not ? Since he is a 
member of this House, he can speak.    It is all 
right. 
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speaking  everything.    Sir,     he should  be 
stopped.... 

{Interruptions) 

SHRI A. G. KULKARNI: Should it form 
part of his speech ? It has no relevance.   He  
is   taking  the   opportunity   of 

SHRI NIREN GHOSH (West Bengal): Sir, 
I rise, last of all, to welcome you. I extend to 
you a warm welcome on behalf of my parly 
and on behalf of myself ai 
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well. As has been said earlier, you have been 
occupying various positions of responsibility 
in the system of parliamentary democracy. 
But we have a feeling that parliamentary 
democracy is being systematically eroded 
and is being sought to be muffled. I have 
seen your predecessors in this office. Though 
I have not been in this House as much longer 
as Mr. Bhupesh Gupta, but I have seen in 
this office Dr. Radhakrishnan, Dr. Zakir 
Husain, Mr. Giri and last of all, Mr. Pathak. 
So, over the great number of years, all 
through this period, I have a feeling, I have a 
direct experience that the privileges, 
conventions and traditions which this House 
enjoyed at the time of Dr. Radhakrishnan, 
have been greatly eroded. That is my strong 
feeling. I do not know whether all will agree 
with me. 

Sir, I would like to remind you that Rajya 
Sabha represents the States of India, that 
means the nationalities of India. And as 
such, I have a feeling and I am firmly of the 
opinion that Rajya Sabha should enjoy equal 
powers and privileges with Lok Sabha. 

SHRI MAHAVIR TYAGI (Uttar Pradesh) 
:  More. 

SHRI NIREN GHOSH: And the Con-
stitution should be amended so that the 
representatives of the States, i.e., the na-
tionalities can be directly elected to this 
House. That is my feeling. So, Sir, now we 
are passing, as I feel in my long life, perhaps 
through the worst period in the history of 
India, since Independence. Au horitarianism, 
I feel, our party feels and people also feel has 
raised its uglv head. Corruption is rampant at 
the highest level including the Ministerial 
level and at the level of bureaucrats and to 
these bureaucrats today are accruing more 
and more powers. It is they actually who run 
the Government and the Government has be-
come a one-person Government. So, Sir, to 
me it seems that this Government is almost a 
reactionary Government posing the greatest 
danger to India. 

Sir, at present the down-trodden people of 
India, including the working class and 
peasantry are locked in a grim battle with 

the policies of the Government, which is 
seeking to crush them—the policies which 
are seeking to crush them. Now, Sir, though 
they are in a majority in this House, I should 
like to remind you that they are in a minority 
in the country. This is an artificial majority 
and we have to voice the sentiments of the 
people and now the angry and bitter 
sentiments of the people. We have no 
alternative. That is what we are here  for. 

I hope you will maintain the traditions and 
privileges of this House and seek to extend 
them further as these were during the time of 
Dr. Radhakrishnan at  least. 

Lastly, I fervently hope that Members of 
Parliament of this House won't be put in the 
position of the Orissa High Court. 

Sir,   I  warmly  welcome  you. 

SHRI HAMID ALI SCHAMNAD 
(Kerala): Mr. Chairman, Sir, let me on my 
own behalf and on behalf of my party, 
Muslim League, whole-heartedly and 
sincerely welcome you to this House which 
is the supreme legislative body of I he land. 
Late V. J. Patel, when he was elected to the 
Imperial Legislative Assembly, declared "I 
cease to belong to any political party or I 
belong to all political parties". That was the 
sense of impartiality, that was the sense of 
justice that has been shown by that great 
leader. I am quite sure, Sir, that you also 
would show that sense of justice and 
impartiality to all groups and to all the parties 
that are here in this House. You have got 
wide and rich experience as a legislator, as a 
Minister, as the Chief Minister of Karnataka 
and also as a Governor. Now, Sir, as the 
Vice-President of this great land of ours and 
as Chairman of this House, I am quite sure 
you will be upholding the integrity and 
decency and decorum of this House and on 
our behalf and on behalf of my party let me 
assure, you, Sir, that we will co-operate with 
you in upholding the integrity, decency, 
dignity and decorum of this House. Let me 
wish you all success, Sir. Let God Almighty 
give you strength and courage to do justice 
without fear or favour. 

Thank you, Sir. 
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SHRI N. G. GORAY (Maharashtra): Sir, I 
am very glad to extend to you a wholehearted 
and warm welcome on behalf of my party as 
well as on my own behalf in this House. Sir, I 
think this is not the occasion when 1 should 
inflict an erudite lecture on neo-colonialism 
and fascism or refer to the good old days of 
Ramrajya about which nobody knows 
anything. We have to live in the present. I can 
only say that so far as this House is 
concerned, we have tried to maintain a 
tradition of digni:y, of brotherhood and of 
justice. Sir, I am quite hopeful that under your 
guidance this tradition will be maintained. It is 
very necessary to be very careful about it be-
cause the days ahead are likely to be very 
difficult and very turbulent. A great res-
ponsibility will rest on the shoulders of all the 
Members of this House. There will be 
differences of opinion, there will be conflicts, 
there will be contradictions. But, Sir, I have 
no inferiority complex because of the fact that 
I belong to a small party. Also 1 have no 
doubt that those who enjoy the majority are in 
no way less than me in their patriotism or in 
their good intentions for the welfaie of the 
people because, Sir, If 1 lose that confidence, 
as soon as I begin to doubt their bona fides 1 
think there is no reason why I should sit in 
this House at all. Therefore, so long as I sit in 
this House, so long as I participate in the 
debates, the basic assumption is that it is 
possible to convince those people who are 
sitting opposite to me if my 

arguments are valid and if my love for my 
countrymen is genuine. That is how I work. 
Sir. 

Sir, I hope and trust that the traditions that 
have been set by your illustrious predecessors 
will be upheld by you. I am quite sure, Sir, 
that in your case appearances will be 
deceptive: You have a meek and modest 
exterior but I am quite sure, when occasions 
arise we will find that you can be firm and 
you can be decisive. I hope. Sir, you will be 
firm and decisive in upholding the line 
traditions of this House.    Thank you, Sir. 

SHRI K. NAGAPPA ALVA (Karnataka): 
Respected Chairman, Sir, it is with pleasure 
and hapiness that we welcome you, the Vice 
President of India, as the Chairman of Rajya 
Sabha. I am sure, wiih your vast experience of 
over 30 years ir_ public life and having served 
the country in different capacities, you will 
conduct the business of this House ably, 
upholding the great traditions. You are a man 
of character; you are personification of 
simplicity and humility; you are an integrated 
personality. Devotion to duty and devotion to 
God are the two vital characleristics of your 
life. My greatest satisfaction is that at this 
critical and difficult period of history of this 
sacred land one who has grown up in stature 
with spiritual strength has become the 
Chairman of this House of Indian Parliament. 
I wish and pray for your success as Chairman 
of the Rajya Sabha and Vice-President of 
India and greater success in your life in the 
years to come. 

SHRI GODEY MURAHARI (Uttar 
Pradesh): Mr. Chairman, Sir, without taking 
much of the time of the House let me 
welcome you on my own behalf and on behalf 
of the other Members also to the Chair. Sir, I 
have been assisting your predecessor also in 
this onerous task of presiding over this House 
and I know, Sir, that when you come on the 
first day you begin with some amount of 
nervousness; tha: happens to everybody 
because I remember when  I  first took over  
the Chair 
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I  had the same kind of nervousness and most 
of the Members I suppose probably felt that 
being a very meek and soft type of man I 
might or might no; be able to conduct the 
proceedings of the House. Sir, once you sit 
there you know what to do. It  is  with  
firmness  and  fairplay  that  you have to 
conduct the House and once you sit there  I  
am sure you will  do it.    It is not just the 
Rules of Procedure that help the Chairman.    
Oftentimes we have to skip the Rules of 
Procedure and cast a blind eye   to   it   
because   Members   also   digress from the 
Rules of Procedure but then that is  all  in  the  
game and the  main  purpose of each Member 
trying to put forward his point  of  view  is  to  
reflect  the  trials  and tribulations that the 
country is facing today. There  are   various   
issues,      various   problems,   that   country   
faces   and   it   is   but natural that  Members, 
whether they be in the   Opposition   or  on   
the   Treasury   Benches,  try  to  reflect  the  
aspirations  of  the people cf the country and  
in  doing so at times   it   is   possible   that  a  
Member  feels agitated or a little perturbed 
with what  is going  on  and  reflects  it  in  a  
very heated type of argument but. Sir, once 
you know what the   Member  is  about  you  
will  also know  how to de»'. with the 
situation.     I know  you  have  had  
experience  not  only as a  Minister,  as  a 
Governor but also as a   legislator   and   you  
have  known  politics in this country.    You 
have dealt with politicians and you will  be 
dealing with politicians  in  this   House     
also.    Therefore  it vill not be difficult for 
you to know the minds  of  the   Members  
and  t(   deal   with them and to act with 
fairness, fairplay and firmness  in   upholding  
the   good   traditions that this House has 
always upheld and to plaze a path which will    
enable you    to endear yourself to all sections 
of the House irrespective  of party  or  
politics.    Sir,  you would   have   had   an   
inkling  of  what  the Members   think  
because     even   while  welcoming you some 
of the Members had used the occasion to 
refer to their own programmes  and  policies  
and their    own  political philosophies.   And  
that  I  think  was  in a very subdued tone and 
in the days to come you will see how it 
expresses itself in more exuberant forms.  I 
know that with all the rich experience that 
you. have you will be 

able to endear yourself to all the Members 
of the House and keep up the traditions that 
we already maintain. 

With  these  words,  Sir,  I  welcome  
you to the Chair. 

MR. CHAIRMAN : Friends, I thank you 
all for your kind words of welcome. I feel 
overwhelmed with grati'.ude by this signal 
mark of your confidence, but, even more 
than gratitude, I feel the heavy res-
ponsibility and burden of this high office. I 
am, however, confident that in lightening 
my labours I can count upon ihe rich legacy 
I will be inheriting from my illustrious 
predecessors. While doing my duty and 
discharging my responsibility, it shall be rny 
constant endeavour to follow the guidelines 
laid down by the galaxy of distinguished men 
who have occupied this august office before 
me. In this task I shall require the co-
operation of you all and I hope and pray that 
I may continue to enjoy, in abundant 
measure, the same love and affection of you 
all. I can assure you that I shall strive to 
deserve it and to be fair and impartial under 
all circumstances. 

 

Friends, I should like to say a few words 
about my special predicament today. I seem 
to be at a disadvantage in comparison to my 
predecessors in one respect. Whilst all of 
them had ample opportunities of meeting 
you and getting to know you at a personal 
and socal level before assuming the 
responsibilities of Chairmanship, 
circumstances beyond my control have de-
nied me that oppor'.unity. As you are aware, 
1 was sworn in as Vice-President of India 
just today and I had to come straight to this 
House to conduct its business. You will, I 
hope not allow this fact to stand in the way 
of establishing mutual intimate relations. 1 
hope to make amends for this shortcoming 
by meeting everyone of yow during the next 
few days. 

We are pledged to the democrative way 
of life and have adopted its techniques of 
discussion,  persuasion and compromise. 
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Under the guidance of Parliament, we have 
laboured for the fulfilment of the objectives 
laid down in our Constitution, viz.. to secure 
for all our citizens social, economic and 
political justice. Democracy signifies a temper 
of mind, a sense of humility. A true democrat 
must subject himself to frequent self-
examination. It is only such self-scrutiny that 
will save us from feelings of infallibility and 
vanity, which are utterly inconsistent with the 
democratic spirit. In a democratic form of 
Government, we all subscribe basically to the 
main objective laid down in the Constitution 
and may differ only as to the manner in which 
the objective is to be reached. The plan of 
action of every party has necessarily to 
conform to the constitutional imperative of 
securing social and economic justice. The 
party programmes may only differ in regard 
to the methods to be employed, the paths to be 
chosen and the pace at which progress is to be 
achieved. Let us, therefore, put our shoulders 
to the wheel and strive unitedly to make a 
success of this exhilarating experiment in 
which we are all engaged. I look to you all for 
your valuable co-operation. For my part, I 
repeat that I shall strive to be fair and 
impartial. I do hope that, with your co-
operation and goodwill, we will ensure a 
standard of debate, conducted with dignity 
and decorum, which would ensure the smooth 
working of this House, and through this 
means, the due attainment of our national  
goals. 

I thank you all once again for your 
affectionate   welcome. 

We shall now pass on to the business on  
the  agenda paper. 

MINUTES  OF   THE   COMMITTEE   ON 
PUBLIC UNDERTAKINGS 

SHRIMATI PURABI MUKHOPA-
DHYAY (West Bengal): Mr. Chairman, Sir, 
I beg to lay on the Table a copy each of the 
following Minutes of the Committee  on  
Public  Undertakings :— 

(i) Minutes  of     the     sittings   of  the 
Committee     on     Public     Undertakings 

(1973-74) relating to Fifty-fifth Report of 
the Committee on Hindustan Photo Films 
Manufacturing Company Limited. 

(ii) Minutes of the sittings of the 
Committee on Public Undertakings (1973-
74) relating to Fifty-sixth Report of the 
Committee on Indian Drugs and 
Pharmaceuticals  Limited. 

[Mr. Deputy Chairman in the Chair] 

THE     ADDITIONAL     EMOLUMENTS 
(COMPULSORY DEPOSIT) BILL, 1974— 

Contd. 

MR. DEPUTY CHAIRMAN: Now, we 
shall take up the clause-by-clause consi-
deration of the Bill. Clause 2. There are eight 
amendments. 

Clause 2—Definitions. 

SHRI BHUPESH GUPTA (West Bengal): 
Sir, I beg to move: 

3. "That at page 1, line 11, for the figures 
and words "6th day of July, 1974" the 
words "day which Parliament by a 
resolution of two-thirds of the members 
present and voting in each House designate 
in this behalf be substituted." 

SHRI DWIJENDRALAL SEN GUPTA 
(West  Bengal):  Sir,  I beg to move: 

4. "That at page 2 — 

(i). lines       10-11       for  the       words 
"notwithstanding    the    provisions    of 
t^iis  clause"  the  word  "not"  be  subs-
tituted ; 

(ii) lines 12 to 20 be deleted; and 

fiiil line 45, after the figures "1948" 
the following be inserted, namely :— 

'or any increase in wages by a 
bipartite or tripartite settlement 
between  the  parties  till  it  exceed* 


